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Passenger Amenities

i218. Shri Vajpayee: Wili the Min-
ister of Rallways be pleased to state
the passenger amenities provided dur-
ing the First Five Year Plan at the
stations en the following lines:

(i) the Lucknow-Gonda-Gorakh-
pur line of North Eastern
Railway; end

(i1) the Gondu-Balrampur-Gorakh-
pur Branch lLine of North-
Eastern Railway?

The Deputy Minister of kallways
(Shri Shahnawas Khan): A stiate-
ment is laid on the Table of the Lok
Sabha. [See Appendix III, annexure
No. 88]

Passenger Amenities

1219. Shri Vajpayee: Will the Min-
ister of Rallways be pleased to state
the passenger amenities provided dur-
ing the First Five Year Plan at the
stations on the followihg lines:

(i) the Gwalior-Bhind;
(ii) Gwalior-Shivpuri; and

(ili) Gwallor~-Sheopur Kalan Branch
lines (narrow gauge of Western Rail-
way?
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The Doputy Minister of Rallynys
{8hri Smbsawax Khan): A staterment
is laid on the Table of the Lok Sabha.
{See Appendix III, annexure No, 87].

Central Godowns in Andhra Pradesh

1220. Shri M. V. Krishna Rao: Will
the Minister of Food and Agriculture
be pleased to state the stock position
of foodgrains in the Central Godowns
in Andhra Pradesh in the month of
October, 19577

The Deputy Minister of Agriculture
(S8hei M. V. Krishunappa): The follow-
ing were the stocks of foodgraing to-
wards the end of October, 1857.—

1. Visakhapatnam .. 1617
2. Hyderabad 54,787
3. Kakinada .o 3700

Antl.Corruption Organisation

1221, Shri M. V. Krishna Rao: Will
the Minister of Rallways be pleased to
state the work done during 1856-57 by
the anti-corruption organisation of the
Southern Railway?

The Deputy Minister of Rallways
(Shri BShahnawas Kban): During the
year 19356-57, 130 cases of corruption
ang allied irregulsrities were discover-
ed, 89 employees have been punished
during the year 1956-57. The
detailg of punishments inflicted are as
shown below:—

Dismisgal ..

Removal ‘e

Reduction .

Withholding of incre-
ments

Other punishments ..
National Agricaltural Credit Fusd

1222, Shri Panigraki: Wil the
Minister of Food and Agrioulture be
pleased to state:

(a) the amount of money sanctioned
o the Government of Orissa from
the National Agricultural Credit (long
term operations) Fund for contribu~
tion to share capital of co-operative
credit institutions;
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(b) the amount of mongy advanced
to the Siate Co-operative Bank aof
Orissa from the above Fund ss
medhum-term loans; and

(c) the amount of money that has
been drawn by the Government of
Orissa and the State Co.operative
Bank till October, 18357, from the
amounts sanctioned by the Centre?

The Deputy Minister of

Agrionlture
(8:;: M. V. Krishnappa): (a) Rs. 46.65
ia .

(b) Rs. 19-67 lakhs.

(c) In 1856-57, an amount of
Rs. 628 lakhs by way of loan =and
Rs. 2'94 lakhs by way of subsidy was
sanctioned to the State Government
out of which the entire amount of
loan and Rs. 293 lakhs from the
amount of gubsidy sanctioned were
drawn by the State Government.

During the current year the Cen- -
tral Government have conveyed an
allocation to the Government of Orissa
of Rs. 13-80 lakhs, comprising Rs. 9°15
lakhs as loan and Rs. 475 lakhg as
subsidy but not amount has yet been
drawn by the State Government.

The Central Government do not
sanction financial gssistance direct to
State Co-operative Banks.
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